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of the Board of Editors, History of the
Freedom Movement in India and a nomi-

[RAJYA SABHA]

-
I would request the me,
and observe a minute’s silen

nated Member of this House from 1957 l of respect to the memory os

to 1968.
Dr. Tara Chand was awarde¢ Padma
Vibhushan in the year 1970. He was a
highly respected Member of this House.

Shri Krishnakant Vyas was bom in
1910. Shri Vyas who started his career
as a journalist, was correspondent of
several Hindi, Gujarati, Marthi and Eng-
lish newspapers. He took active part in
the freedom movement in the
princely States. He was a member of the
Provisional Parliament 1950-52 and later
on of this House from 1952-56. He will

For his services to the nationj ed.

former

.

then stooA\

)

Mr. CHAIRMAN : Secretary
I vey to the members of the ber:}
lies our sense of grief and
SOIrow.

[Hon. Members
for one minute]
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be remembered in this House as a person

of fine qualities.

Diwan Chaman Lall, born in 1892, was
educated at Rawalpindi, Paris and Oxford
and was called to the Bar from the Mid-
dle Temple., London. A well known
Trade Unionist, he was President of seve-
ral service Trade Unions (Railways, Posts,
Telegraphs, etc.). He suffered imprison-
ment thrice for participating in the free-

dom movement. He was a member of
the Central Legislature from 1923 to
1931, Punjab Legislative Assembly from

1936 to 1945 and was elected leader of
the Congress Party in the Punjab Legis-
lative Assembly in 1945. He ugain be-
came a member of the Central Legislature
in 1945 and then of the Constituent As-
sembly in 1946.

many capacities. He was a member

several delegations and was our Ambas-

sador to Turkey. Though a Bar-at-Law,
Diwan Chaman TLall started his career as
a journalist. He founded the English
Daily “The Nation”, Lahore. He was
member of our House from 1952 to 1968.
An able parliamentarian and a forceful
speaker, he took active part in the pro-
ceedings of the House. In his passing
away, the country has lost an ardent
patriot.

We deeply mourn the passing away of
Sarvashri Lalji Pendse, Barkatullah Khan,
Dr. Tara Chand, Krishnakant Vyas and
Diwan Chaman Lall.

He served the pation in,
of |
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+The question was actually asked on the floor of the House by Shri J. P. Yadav.
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s Oral A’:W"& (12 Nov. 1973 to Questions 6
‘“"“'L‘ds( . the price‘ of petrol and (d) Petrol (ie. Motor Spirit) is not
petraleyy, p g7 imported. Only Naptha is imported.
*y SHR] . YADAV - However, presently both the products i.e.

Spr ~UNNER MANI PATEL : | Petrol and Naptha are in scarce supply
; I and thus not available for imports to the

SHRI.1 DKA ' : LIquisite extent even at substantially en-
SHRI{ <. C. PAWNDA( : hanced prices.
s{'{?' ¢ \RI : (e) Monthly 2verage consumption of
sur X -AMI : ‘Light Distillates i.e. Petrol and Naptha
: combined and their growth rate have
gt been :
SHRI SI"YAMLAL U'PTA . . o
SHRI S RAJ PRA * Year Monthly Per cent
average variation
wwill the D ister COnSuUmp-  over pre-
AND CHEMI( A 'S be ROLEUM tion ‘000 v fous yeac
t . M.T.

(a) whether Go“—’rnmem /e o state ;| -
increased the rice cye petrol znd\recently = 1971 228.50 +15.6
leum products; petro- | 1972 247.66 +8.4

(b) if so. t-e reasons -tWercfor; ' 1973 259.00 +4.8

(c) the num er of times the price
petrol and petioleum products has been
raised during the last three years

I (Jan./Aug.)
{
!

In view of the increasing foreign es-
. I change expenditure on this account e
thi 1CH i i - = . . . . \
. (d) the prict »at which petrol'ls PUT* " oM\eduction in prices is possible and curbs
chased from abt-oad and sold in  the o
; the consumption of some of products
country; and the 4d b
. ) | e increasingly necessarv so that
(e) the monthly cbnsumption of petrol | inputs, ssgentially need~- TR
in the country, the rate at which its de-| sel Oil, Lich as Naptha, High Speed Dies-
mand has been increasing and the steps be available & Diesel Oil etc., continue to
taken or proposed 1o be takhen by Govt sustuining econoMivie extent required for
ernment to meet the demand and bring
down prices of petrol and petrcleum pro-
ducts for ordinary consumers?

[

A statement on the price and  supyiy
position of crude oil is also laid on the
table of the House.

THE MINISTER OF PETROLEUM -
AND CHEMICALS (SHRI D. K. STATEMENT :
BOROOAH) : (a) Yes, Sir. The recent developments in the world
oil situation must have caused great con-
cern to the Hon'ble Members and, there-
fore, I am taking the first opportunity to
take this esteemed House into confidence.
There are two aspects of this  question
which have exercised us, the rise in world
prices, and the embargoes and cuts im-

(c) Since 1-6-1970 the prices of vari-' posed -by Arab oil producing countries.
ous bulk refined petroleum products have ' I will deal with the latter, first.
been increased four times due to increases
in crude oil prices.

(b) To compensate oil refincries ope-
rating on imported crude, including pub-
lic sector refineries, for increases in prices
of crude oil and on account of increases
in Basic Fxcise Duties on Motor Spirit
and Kerosene/Aviation Turbine Fuel.

The House is aware of the use of oil
N R . by the Arab world as a deliberate act
[ 1 English translation. _to bring pressure on countries who have
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C
]
a

supported Israel and have been unfriendly
to the Arabs in their just struggle for‘
asserting their legitimate rights and libera-

[RAJYA SABHA]

{
«esons

onfirming that there will

; . . _pe no cut
il supplies to India whic will continue
s before. There have "o other

ting their territory occupied by Isracli{ notifications of oi! cuts #fn ;e ect of i
aggression. Hon'ble Members are equal- ports from other. ‘coujlhitries, As far a;
ly aware of the firm' and consistent sup- the Government is cgfincerned,~ we chensb
port that India has given to the Arab | above all, the frien ship whicth the Aral
cause for the last 25 years; in the recent} world have reaffir ‘ “'T'n glich t«e
armed conflict we again stood by the | fully reciprocate: i is ﬂkif"f Y ‘ourw{],f?
Arabs and our stand was widely acknow- . is and will be for S'\ﬁ‘e/(‘ ~
ledged in the Arab world. The ties of} cies and our deedF™

mutual friendship and co-operation bet- i laurmah-she 1 have also
ween India and the Arab countries arcl ) (?altex and that  the woul. .
thus beyond question and are based on! ll'ltlmil.t t0_ their Aotal availablity
principles which constitute some of the ‘ reduct NI esdlt o subsrantial cuts
guidelines of our foreign policy. crudg oil 4 imposed foy the Arab oil
) in productlf Huntric: €@ our question-

On 28th October, an American journal |
called the “Petroleum Intelligence Weekly”
put out an item which gave a list of 9
countries which were exempted from oil

o
This

cuts imposed by Saudi Arbia.
magazine is a vehicle of technical and
topical information on oil matters and

as wide circulation in world oil circles.
he .oil company ESSO, which impo y
crude oil for its Bombay refinery fro’ in-
Saudi Arabia. about the same time /ﬁ'uch,
formed Government of the cuts wd and
according to them. had been impose €uts on
pleading—foree- majeure, notified 1t—roughly
imports by about 25 per - This  news
55.000 tonnes per

was subser -t
..« 1t seemed to

unfriendly country,

oewilderment
categorise India as an

e

My distingushed colleague Sardar Swaran
Singh addresse¢d a  communication
"the Foreign  Affairs Minister of Saudi
Arabia. and diplomatic enquiries were
made with other Arab countries. The
tesponse from the Arab countries has !
been most re-assuring. Their leaders ex-
pressed surprise at any such discriminatory
action against India. They have re-affirm- '
ed their friendship with India and their
confidence in our policies. His Majesty
the King of Saudi Arabia himself sent a;‘
message to his Embassy in Delhi which ,
was communicated to the Ministry of{|
External Affairs on Friday, 9th November .

fro
at

to[

preducing flex po... clarif'ed that even though
ing, Cal

port «..4. ,oil into India from
they are fmporting large quantities
rangf the other Gulf countries for their
liates and customers in this region and
at the overzll availability will be strict-
y prorated ; they'huve also stated that
I'no pait of the crude oil availability would
| be diverted to USA at the cost of India
and other countries. We have now re-
ceived intimation from Caltex that there
may be no cut as shey may be able to
' supply replacement crude oil from other
sources to make good their overall avail-
ability.

mor:itted to the world
in India

As for Burmah-Sk-'" .ney have stated
that any reduction (n their overall avail-
ability would be strictly pro-rated, their
refineries in UK and Singapore would also
be subject to the same percentage cut as
their refinery in India and that they
would do their best to avoid any cut.
There has been no reduction in crude oil
imports by Burmah-Shell so far. There
has also been no reduction in crude oil
imports from Iran for the Cochin Re-
finery under an existing contract with a
French company from the National
Iranian Oil Company for the Madras Re-
finery and in imports from Irag.

i
|
!
|

As for the oil prices, the subject has
been discussed in this House an 2 num-
ber of occasions. In the last three years,
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the prices have more than trebled from
$1.28/bbl in 1970 to $3.86/bbl at pre-
sent. Consequently, the foreign exchange
requirements have steeply increased from
Rs. 200 crores last year to just under
Rs. 500 crores in the current vear. Such
large increases in foreign exchange out-
go on account of oil alone arc obviously
unacceptable. We have, therefore, to
aldopt measures to curb the consumption
of oil products for personal use. The
measures that we have taken would un-
doubtedly cause some hardship, but the
country will have to put up with such
hardships if we have to ensure the con-
tinuing availability of naphta, high speed
diesel oil, light diesel oil, furnace oil etc.,
essentially needed economic imputs, by
way of fuels and feedstocks for ensuring
unimpeded economic growth. The deci-
sion that we took was not an easy one,
but we had no other alternative. We
could have rationed these products, but
that would have created many more pro-
blems. Petrol, for instance, is not a basic
necessity and one does not normally
ration things which are not basic neces-
sitiecs. Many of the States were opposed
to it. Besides we envisage the need for
curbs in the next 5 or 10 years and in-
troduction of rationing for such longJ
periods would seem undesirable. I hope]
people owning personal vehicles will res- !
pond n the right spirit and reduce con-}

l

{

|

sumption drastically. Every liter of pe-
trol saved will give us naptha which our ;
fertiliser factories will convert into urea. !
There is a world-wide shortage of nap-
tha and unless we curb the consumption
of petrol, we will not be able to operate
our fertiliser plants to capacity. How- |
evel, if reduction in the consumption of |
petrol does not come about, we may{
reluctantly have to enforce rationing. ;
Many other countries have already done f
so. We are also trying to block the |
loopholes in the use of cars for ofﬁciali
purposes and by business houses. !

we consulted
and were told

As for kerosene,

the l
State Governments

that

most of the States could not introduce['
and in rural : of the energy.

rationing in smaller towns
33 RSS/73-2

{12 NOV. 1973]

| 'we have to mobilise resources for

to Questions °10

areas without equating the price of kero-
sene with high-speed diesel oil, because
large quantities of kerosene which was
cheaper than high speed diesel oil by
about 20 paise per litre, were being
Jdiverted for mixing with HSDO. The
extent of this diversion during the current
year has been estimated at 45 per cemt
of the total kerosene sale, i.e. 2lmost 1.8
million tonnes of kerosene. We do appre-
ciate the difficulties that would arise with
the increase in kerosene oil prices and
for this reason we have made some ad-
justment in excise duty  subsequent to
the price increase of 2nd November,
which will reduce the burden on kero-
sene consumers and incidentally on the
HSDO consumers as well. For the first
time, we have created conditions for the
free availability of kerosene at controlled
prices throughout the country by elimi-
nating the incentive for its use in mixing
with HSDO. All the kerosene which was
being mixed with high speed diesel oil will
now be available for sale inthe rural areas.
until, now, almost 70 per cent of kerosene
was consumed in big cities or mixed with
HSDO and not more than 30 per cent went
into the rural areas. We are now taking
crash measures for arranging its sale at
the maximum number of existing pumps
—there are already 11,000 pumps in the
country mostly serving smaller towns and
the rural areas. This will be in addition
to existing sale channels. Reduction in
the price of HSDO will benefit the culti-
vators who consume some 30 per cent
of the total HSDO consumption. We
have taken steps to increase its production
to ensure its continuing free availability.
Its present stocks are an all tims high.

It would be appreciated that oil pre-
ducts have to be priced broadly on the
basis of the price at which we are able
to import crude oil. At the same time,
the
Fifth  Five Year Plan. It would not,
therefore, be possible for us to absorb
increases in crude oil prices by reducing
excise duty. That apart, aa ordinary
consumer would have little incentive for
economy unless he pays the true costs
With further continuing
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increases in crude oil prices, we would
have to tackle this national problem as
a challenge to our capabilities. Besides
curbs which will have to be intensified.
we will also have to develop alternative
sources of energy. A comprehensive plan
in this regard is being finalised and put
through on a crash basis.

|Ffemw ST e @& (s o Fo
agar) ¢ (F) A, @q

(=) ¥ AT faedt & F=/fawmm agm
F qedl ¥ F99 9 0F q oA ge d qfg
E S F FI0 gErfa Fe A 97 T @Y
AT INGAATAHT, ACETN ST F AIAATATH
F1 afrafaa w37 g, & erfagf™ &g tav fean
T

() 1-6-1970 ¥ fafasw wr=a mifga
o SeTEr & Hew, &9 a9 A wqedt §
afg &1 T & FL0 T A F@T A0 |

(o) 9 (saiq Awe? ferz) #1 a5
AgY FRaT AT 2 1 FfFHA AJHE F ST IATRT
T AT AT F94T FY FAT & 74T TATT 790
% g1 HeAT qT |7 HTA9qH [AT T IMATT HLAT
97 FET A 9 @ 2 )

(7) ‘arfz feedtiaa ¥ o qwar
&1 wga wifags ITAmT g SemET g fae-
fafaa & - —

9 arfgs FEg a9 a9 §
ITART
'000 UHo %
o fafwmar
1971 228.50 +15.6
1972 247. 66 +8.4
1973 (FFa%/
T ) 259 +4.8

T AR H A FBd g% fava qEr &
o FY B4 H @A GO, qeAl H FH g AT
HATIAT T & WX TH IERT F ITHEE H
fageror waAT AT AEwF Zen AfE wrawm

11

1 Hindi translation.

[RAJYA SABHA]

l

|
|
|
l

l

to Questions 12

afsafaen JEdr FY A%y, grivdiT dea
A, MTEZ Troter 7, w1fz A7 IuAfzy S wnfa®
fame & fo g 2, a9 W@

F a9 F 94 vF A frafa & Agw
H g faaew g7 o @wT 02 9 vEr T g |

feraran

favg &1 47 gah f=afqa § =2 &1 A
TEATHT § AT AT HT Ag foew gf 21T |
7. 7 A g & favam § a9 &1 9997 759
areF #R T g | favy gedr § gfg qur A9
FT TAEA G AT HG T GV FTE L
IF F9T T @ W F G = ¢ A
TR AT ¥ 3 o § | 9vETgaw ¥ a e d
9E FF

37 WY, o saaser &1 gwdw fran
g AT A1 3 F Ay 4T gfuwrer #1 o
FTA AN FATAAT ATHAO T = § f9 73
I TAM T FEAE KA H AT W FT
fasler ®37 72 &, 97 <O« s # W0 a<E
AW ZTX A FT UF WIZRIT FEART A &
IR A FAF A1 AWEG & fAwe 25 awi
¥ WA ST @ F wEied ¥ fa v g e
AfFEETA AWEA F AR H A AT AT R
TAFTL ;B & F a8 W gw T R et
1 Mo fagr & #% o Fur  gare T Ay
#1 OT9F €T q AEAT A7 § | H. AT 47
T AN F A fAEar 997 AgEN & gee 9T
T3y T AT o wwar W § o9 fAEraT e
menfa & S A faRw iy & 3o e
= ¥ # %1

28 TAET &1 ARiferaw RefadeR e’
T 9faFT § 0F g yaifa gun o faw
¥ g 9 M F FET G T A 97 FT wIEST
T I A T A # FAw & ogE &
75 9y | 7E qfawr T F ATASAT F aFART q97
arfas g=a F1 wrew § 2% favw & a9 a9
¥z o faaw o | uen aE 99
FEQAT, AT AUAT S feqq wrgAwET F QT
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TH 97T § F=4 A7 Fi AMATT FLT 7, T 990
TIT BT, A IR FIAC AME T AT,
F AR T AR A GPAT BRaT A1 A wAmda
TRIFLTZA q0T(A T ATAT 25 94w (Fa
TARE 25 000 M z4) JF W T2 Ag-
97 57 & T 1 77 A Az ¥ fawm 5w
FOAT FEA0TAC AT AT ATTT HATET GO,
FAE A4 70 AT g 05 127 ot 0% fa7telr
TA AT G Y AT TIT A7

¥ gfafczT At 7ra7¢ #AG {7z 7 AMSA
7 F 370 gy &1 vF 97 a0 T 07w
I F wAAfrE goTe A 9 wRT gl
F IAH TZT 4V AroATAA faAr 2y 3 AAra
T 001 F (124 57 IR A F3NAL FEAATE
£% 3, 37 9T Jivad uwe fRar & ) 3 ana
F T 1 AT AT qar FA0 Ay F wfq
TTA [q9arT FT (BT AA97 {591 & | A9y
AT % qAMAGEE wEw 1 fredr 7 ffa1 wmy
ZATAM (47 OF AW A0 4T, ST THAI,
9 AFFTL A1 PR HATAT FT 917 FATAT IH
Fyggaay e frad g fv w61 ) S
TEL AT WY AAIE W OFTE wEIAT ALY I AT
Feqrs gz I W I @ L T AR
AT F A T AT 71 wAfFEr ¥ e wfy-
97 7 44T g5 & | 9I| AT ALHIT AT Ay
2, 9% AT T F & ATI9S, gH fHaAr 1 F37
F77 2, faa¥ oo oeg a0 F wreaaq fam 2
W R AR QT FIH AN g, 48 UF
Ay fagr & 99 g9 awy Afen o3 wt
T T FITI

AT A4T qAI-AA F W gH graA foar
3 0% 3T 7 9T F ATF LT AWM WG
I ¥ & i ardy wAfra & qfentaeasa
IAFT F3T A FF WA IIA(5T T FAT ST AGAT
FHR I3 F 9T, FAeFA T w2 v § F aafy
F 4127 7 EUF T F5F FTF AAT FAE, AT
A7 §9 AF 4 w14 AFgg wEIfAAT AT ATEHT
o F @1t & sreg 3, & AT A F AEE
& 33 & AT fr Iuasyar #1 o= § AT

e

[12 NOV. 1973]

to Questions 14

T ger AT, S ag Wl gamr & ey
7 &y Ioafed ¥ B o ww F1owred an
ST Y AT H9E TCATHT B TG FAT S,
B Wa Fladaw § waar urd g€ 2 6 omae
Frs FSIAC T E1; FAF WO THEA ITATzH AT
1 %4 F fad § w7 =1 & 759 31 ¥ grer,
FA A ANY WA )

TET TF A F7 A9A ¥, FRH ATl
2 T st gaer guafea & w1, a0 & 9
¥ q1dt ws, fdw Far famg & feag sy
sigmET ¥ gAY afAmear 0 @ &
sl 59 & amg ¥ fegA SwE waserEr
¥ FY SO 0 B g e ) e T w7 T
AT TIE T | qE-AA ¥ 7 aF Few
89 & AWEA T FE FAT AT FE | TEW
wreeoAT & o JwAe Sl aEe sy
F W FTUF FIOET & AT g TG T F
geanA FIE wreeeer # @ dRm a e
61 & [T JAT SUF # W q oy 715 FH
wEr gE g

SET TF a9 & oAl F waey g, 39 faug
9T TH THT ¥ % AT AT gAT § 1 T A
qut § Fma &F T, 72 1070 1 2»
T AT ST ¥ 3H qWT 3 a6 AT 9fA
&7 8% 9T T ¢ | I, faRai g 1 Aravas-
AT § A I 200 FIE TG § A aG A
500 FUT &% & TO FH Ff FA(IF qfg g8
¥ | @9 WIF A & Gag § FIET AT A’
faeft 721 F g TR FY weatuw afgar woee
¥ ¥ USEHE T\ A9, ¢H At g9Em
37 A IR AT GGG FTFH FIA & (A€ I
T F | ST 3T 9 wAE g 994 {Aweg
=7 ¥ F§ wfzarear sead e fag Avar,
e e A9, ARE SIE Ad, WeEl &1
39 TR F 1 F g7 q9T AEALT ATHAL,
st & weEmas wtgs fadw &, #1 fAeaT
grafsr & T @A 3 AU 3w F1 37 9
AT FESATIAY T AT T LR &Y faom
g foran ag A 7 § 1 feg e o A
AR faweq G 91| @9 T SORT &1 qQUA
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T A% 4, frg 398 79F 9 A 3@a
AT | TWEIT F BT W A R A
HFIAFAT A&l § AT HIITTAT AA9AFAT T
I ATAT FFLAY F1 ATATT €T & 7790 Tgr fan
AT | % v 39 faodt 1 1w afatam
g9 HTTTHT 5 9997 10 91 | F20qar F1 qH99-
AT TAAY T AT T vy el & fom Tore
FTATFAGAT AT X HTT AT 7 OF Ty
fafs sy w7 a @fF =7 HEe w9
O+ ITANT FI weafas JET H ¥R | F9T
7 T 4\ & waF forze Y arar & 27 vy
ITTET RO, 1N FAIL IATE wreE gfar
¥ afegga & fArar F1 F4 fqvg ey & 5w
a% &7 AT F ITAT 7 FAT 730 774 9 794
IATH FOCTT &1 QT FT F F09 § el
azr gr a4 Anfr afs w@ra & IeeeT T w4
AT &1 Oy AL g 3eeT ¥ fawg wwfam &
FIAT ZI | AZA 7 AW A TEA FY TAT 71 faar
2\ 29 FORET Al 07 3ET AVET & g
7 T ITA0T J AfZd0 A1 75 3 A oy qama
FLWEN

T AT frad F 3 7 qAy B, 7AW
FTT & quaw o faem aaarn e wf
T BT WE /I AHT fG1 A T wirE e
A & A1 fAedt & A7 & e f1 T g
famr vorter ATy 8 F7 W%, w97 aSy
AT 7 frgdt ¥ a9, 9t f5 2rg vl o aor
FY et 20 47 9 fEw 7w, F1 avs wfre
g A fafaa fFar a1 721 @1 1 ooy a9
F s g7 e faboa 60 ar av feedy &
89 T AAT FT FAM (92t & A7 & fasiy v
45%47TraT At 2 /Ity e 1, 8 fafea fet
za fazdy w1 /RIS ¥ a9 F e WA are
afg % afeomees=a TSI wre vy A
g% fAm gmaT o AT W e g ¥ aw
ST FE § T AT far 3, faer fred
F A B ITAEART qAT FIE FvT S 4
F ITRTFABHT T ¥ G2F AT A7 X FHY 40097
g grs w1 AW ¥ oAty faedt F Aw
F o A7 GUTEEE # 37 R I e

[RAJYA SABHA]

i

|

to Questions 16

AT FTATA 9w %7 fagr R s 3w w2
7 forfat geat o faedy #71 7 g9 w0 & I
A2y g AF 1 AT & A #Y 97 Awed Avan
forg 718 =itz o= 79 & "1y fabe fEar @
VAT 97, w9 AFW HoT ¥ faoA F Ao gverew
FrAFAT 1 W A% A 769, faedy & A«
FT ITWRT g2 WEIT H FT TE0 AT qATT IH &rd
vz 9T A9 & Ay wfyA fEer S ey A
A7 R &= 7300, 7 wfuw g 95T v |
“&W w wlrE T e ¥ A aE O O
Ay feit & fau o0 SUwn A smEer
oYy bR W whee o WA 0
T ET A AT R TE 91 AT AET
'll,m)n ¥ gz Ty & S®u wmemy
" wfafea 20 | ars ehT S AT ¥ o
ToFEr T oFuFr AT, A g T e
AT T ARA T 300, W FT ITAW
FLT &, ATH EO 1 FAA TEAT WA FA W
Tfer w1 gfafer a7 51 o I
% afg & for ¥z IO § 1 AT W-
"M WeT? 9RH &1 myen mfum 2|

AT IHE WEAA R ¥ AW wwE ¥
CEIEEANRECirk B G B N o
Frr =g, 5w o g smitfyg A9 o1 s
FT AF | AT F AT FH AT qHAWH
graaT % faF e & afaste @[t
AT | o, 7977 (o 37919 o5F W1 90T F7
e A & wedr W afgmr #r e
awa AT R sAE Afgiem s mrgTee
FIEAT &1 9" aF 5 o7 It & fam
AT AT FO WA AL FI@T, I
F far wemgs 3w faeem | wmfyr A
F wedt q fAeae o gm oater gfea @
T AT AT F1 T GRaAm & fet
TAAT  ARE F7 gA@ET gm0 weifamy
¥ whfm g 7 odlc & sfir om0
FAFET F0M, 29 S ¥ g R 0 W6
fawfr F9ar grr ) 39 WS99 W ovF AW
g #1 gfaw = f@r s owr R oAk
I OF W 9T ary famr s
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[Many hon. Members stood up]

MR. CHAIRMAN : I will request hon.
Members to show their hands.

SHRI BHUPESH GUPTA : We are
ready to show a flag even.
, SHRI DWIJENDRALAL SEN
GUPTA : Tt is better there should be a
discussion.

(Inteiruptions)

SHRI PITAMBER DAS : Rather than
spend time on questions and answers why

don't we straightway have a debate on
this?  You mught fix the time.

SHRI BHUPESH GUPTA : The
Question may  be proceeded with but

this is a matter which should be debated
on a proper motion. Government itself
should come forward with a request
you for a debate. This 1s a very serious
situation through which we aic passing,
and people are suffering.

MR. CHAIRMAN : I propose to
on with the question because
bike to  give opportunity to
Members as possible.

g0
I would
as  many

SHR1 PITAMBER DAS
we may have a debate.

Tater on

\
MR. CHAIRMAN : That we shall see |

later. Mr. Yadav.

M e NEE AEw T G
w1 AT & ¥ fagw wgw wtafa @ few
AT T T A% FEm 91 o 2w ¥ omT
AAT F HAT W OFT @ FEAT AGT 3
o Al 39 9w o A & &S J
g F | AET A1 q9 & Fma @@ g,
7z faw fgmg ¥ awd 7% 2

=
[

2, 39 feamw
¥ o9 F1A TH = F asd 100 A7
T T FL IAXY HAA 107 TAT @7 fEm
g1 A% AqAT 47 gam v o9 o@w o uv
¥ FOq A4 waar e & fgam 7w
fas w2r 2w w9 A 94T 2R oA
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| W s AW W dwd aw ®oww Em
iiﬁa'mr‘rira'ra‘t F W& §gH 41 gr
[ gz R AW T Ade dF g1 el
| fooEm R o @ e A
[

I

}

F

I4 A W g

SHRI D. K. BOROOAH : 1 am not
+ aware of what the Foreign Minister said
in the Consultative Committee because 1
was not present there but what he told
me was that he said that there was no
difficulty about supply but so far as the
nrice rise is concerned, it is inevitable
because although supplies are available
the prices have increased.

|
%
sl ®SrEr WEW @ET : F9 e § 7

|
| SHRI N. K. SHEJWALKAR : By how

| much ? fraet svgw =49 & 2
]

SHRI D. K. BOROOAH : So far as
t the question of supply is concerned, |}
think the Foreign Minister wns involved
only about some curtailment by  Saudt
Arabia. Now  Saudi Arabia has said
that there is no cut on thewr supplies.
(Interruptions) The hon. Member re-
ferted only to the price of petrol.

oft AnavEl AT Aed gar faeEr &

GEE ) c O B
SHRI D. K. BOROOAH : He said the
price of petrol has increased to Rs. 3.

But in Dellu the price 1s Rs. 2.78.

SHRI SHYAMI AL GUPTA
I the price 1n Delln is Rs. 2.81.

! SHRI D. K. BOROOAH : Rs. 2.78 is
fixed price in Delhi. I will come to
that. But the point 1s the hon. Member
has not mentioned that the price of diesel
oil has been reduced.

: No;

4

| s WTIFEY gHIE aqATER ¢ (ST F oATH H
AAF TW FT MW T AT
SHRI D. K. BOROOAH - So far as

| the kerosene is concerned it has been
! increased by 18 paise so that kerosens
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and diesel prices are more or less equa-
lised because 45 per cent of the kerosene
is being diverted to diesel. It is a known
fact. It is established by various studies
that (Interruprions). It is not an
argument; it is a fact.

(Interruptions)
MR. CHAIRMAN : Order, please.

SHR1 D. K. BOROOAH : The hon.
Member has been very much concerned
about the price of petrol.

SHRI J. P. YADAV : Petrol and kero-
sene.

[ am com-
So far as petrol is concern-

SHRI D. K. BOROOAH :
ing to that.
ed

SHRI BHUPESH GUPTA : The hon.

[RAJYA SABHA]

Minister is repeatedly saying, “I am com-
ing to it”, but he is not coming anywhere
yet.

SHRI D. K. BARCOAH : There are
only 5,80.000 cars in this country and
a little less than 50 per cent would be

owned by the Government. So, it is
only ... ‘J
DR. BHAI MAHAVIR : The Maruti |
car wili zlso come. "
|

SHR! D. K. BOROCAH If it will!
come, it will come. (Inrerruptions) To-|
duy the increase in the price |

of petrol
touches only a fringe of the population’
whereas

|
|
‘ (Interruptions) }

DR. BHAI MAHAVIR : Taxis, scoot- L
ers? {
SHRI D, K. BOROOAH : You are |
thinking of Delhi.

(Interruptions)

SHRI BHUPESH GUPTA : On a point
of order. The Minister has said  that
the increase in petrol price touches only
a fringe of the population. Has he con-
sidered the economic implications of it? |
Has he worked them out?

| to the price of crude oil.

to Questions 20

SHRI D. K. BOROOAH : Yes,

have.

we

(Interruptions)

s SATEEEY SWE ARA : AW N
afg, =¥z & ¢ ¥ 3fg zad afeag
wizdr & feven w oafg am e o
F R &7 A FUTTAT WETOT A0
Fr bt w7 W E

MR. CHAIRMAN : Please ¢it down.

SHRI D. K. BOROOAH : Sir. when I
sai-l that there are 5,80,000 cars in this
country, that certainly relates to a very
small percentage of the population of this
country.

SHRI KALYAN
ombulances?

ROY : What about

SHRI D. K. BOROOAH : T will come

to that.

SHRI MAN SINGH VARMA :
about taxis?

What

(Interruptions)

SHRI LOKANATH MISRA : Sir, there
is so much of unrest in the Opposition
because on vital issues the M:nisters get
away with all kinds of mis-statements.
Kindly pull them up when they make a
mis-siatement.

SHR1 BHUPESH GUPTA My im-

pression by listening to the reply is that
he has come to Parliament riding an ass.

MR. CHAIRMAN Please sit down.
Let the Minister go on now.

SHR! BHUPESH GUPTA @ Did he
come to Parliament riding a donkey to-
day?

(Interruptions)

MR. CHAIRMAN
tinue. Mr. Minister.

SHRI D. K. BOROOAH : Sir, the
prices of petroleum products are related
The price of

Yes, rlecase con-
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i
crude od on the 4th February, 1973 was MR CHAIRMAN : Please sit down.

two dollars and  six cents  per barrel. You have not allowed him to complete
Todav 1t 1s three dollars and eighty-six ' o pience

cents per barrel

SHRI C D. PANDE : It hos a minor | Sl SEEEl SWW awd . 9T ARy 9%
pait | D SuE @Y F e 7 oGEr @l g
gz A afad )

SHRI D. K. BOROOAH : Not
minor part. According to the principles! (HRT D. K. BOROOAH :
aceepted m this House and by the Gov—E
einment, the price of crude 1s reflected 1n
the piwe of petroleum products

Famar g1
Petrol prices have been hiked fou one
stmple reason  We have to reduce the
consumption of petroleum products n
the country hke all the other countries
of the woild, because the prices have
gone so high that our foreign exchange
; ot} for purchase of crude hes gone u
MR CHAIRMAN : You will no‘t)' from Rs 200 crores per year tr Rs. 50?)
allow one question to be completed crores this year Therefore, we have to
No pomt of oider m this, please. 1 am inciease the price and also to reduce the
not allowing the pomt of oider  Please consumption as far as possible (Inzerrup-
sit down , nons) 1 hnow the problem s on what
SHRI C D PANDE : Si, the Mlms-l items, on what products we will put the
ter «aid that the ciude prices created this { price huhe  Diesel ol has been reduced .
1

gﬁiuon 1 am saymg, it 1s on'y a mmor“ o WS SAE TET ST aar
| &fxd 7 ofler o fRawr daT am gewT

MR CHAIRMAN This 1s no point ! =¥
of oraei  Plcase sut down

SHRI C. D. PANDE . On a pomt ofi
order, Sir.

|
’[ ot awwald . STOF QF AT AT T
FIIF A AH 9T AR AT AW g
STOW &

RIS R A | SHRI D. K. BOROOAH : I am not
Afad i amg frar ST AEr & oaw paticipating m a general debate I am

i gAT ZfFe | teplymg to a question. So fa as kero-
| sene 15 conceined we have idded 10

SHRI D. K. BOROOAH : &AM g1 , paise per litre because we vanted to
The punciple that we have fo'lowed is, equahse the prices of kerosene «nd diesel
vety simple Theie are certain kinds of | for the very simple reason that 45 per
petioleum products which are necessary | cent of the kerosene that has been uti-
for industrial and agrncultural develop- | lised in this country 1s adulterated with
ment of this country One of them 1s| diesel. That 1s an established fact That
fuel o1l The other 1+ diese! o1l and ! has been found by different ieports by
another one 18 LDOQ These are necessary | different studies. Then we have foand
to keep the wheels of industiy moving! very interestingly that one-third of the
and fo1 the development of agriculture, | herosene mn this country 1s used not as
Therefore, we have thought that the | hghting fuel by the poor man but as
price of these producis should be . | coobing fuel by the upper class and
'mldd‘e class people In Bombay City

(Interruption by Sy Dwiendialal  Sen ' alone, 1 Gicater Bombay alone, the

Gupta) | consumption is (Interruption)

SHRI D. K BOROOAH . What I was
saying 1s that we have acceptede .
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s TERR YWIE Oed ;. 9O & § q4T
aifs

MR. CHAIRMAN :
terrupt him.

SHRI D. K. BOROOAH : The pur-
pose was that we must make kerosene
available to the people. And if we can
get these 13 million tons—which hasl
been adulterated with diesel-—then  this !
kerosene would be available to the peo- |
rle, to the rural people. 1 come from a
rural area. My interest is mostly for
the rural people. So, this is answered.
Then, why I have to put the tax on petrol
is petrol is used for individual purposes
and consumption of petrol should be |
reduced. There is another reason also.]
We are shoit of naphtha. The price of
naphtha has gone up from $16 per ton
to $60 now. In fact, we were buying at
$50. But now it has gone up to $60.
We will be short by 8 lakh tons next
year. This year we are short by 4 lakh
tons. This reduction in petrol consump-
tion due to price hike will give us
400,000 tons of naphtha. (inferruprion)
That is why we thought that for curbing
consumption of petrol a price hike was
necessary. That is why it was done.

5t SEEEl g AEd i, 99 9e
At qET A1 AR w oA A W § B
gz W 9=t W 5 @@ ¥ %% faer R
T 3@ R gmT fFAN daw o B
st ¥|W FT FOAT: OF FOAT |
(Interruptions) !
T TETE NEIE AT ;T 07 AT &
F At ¥wm ) H5 o oqm owr fw oz
E3g WA F a3 ATY T Ay q9F BT T
st gwmfa: wg ww Az aﬁﬁ?l
Tfiod | i
|
i

]
Please do not in- ’J
1

st TEEE! WWIE qred ¢ ZAYT qArd O
% wTAat avear g B 5 Aom #7 am aqm
FY &, Foor & AT gferr § oA 9z YR
Ao & FTOT A Afaw A A wd g |
gadr (A & fF wcife mw w1 oswm |

[RAJYA SABHA]

10 Questions 24

FIA AT T 3T & @ oF fEmr 2
| A9 A1 AT & FTT I Fw vE §,
TAF 9B W F Far &7 e sHOvE)
a1 @ mie sw fEwEr @ g =
T2, TEH] AWETY AMMHT € 4 SH
I W BN 9% @ q_IA ¥ AT
FETT T oA A0 % wie d@ g
g PR w1 fEean ws wn )
¥ fyAdr g7 &1 fRvET @S 99 s Fear
AT 7 ¥ 3@ T AT FIH ¥ ATG

&
Gy

at 7 v f1 oW §o
DR. M. R. VYAS : On a point of
order
ot wwrafa #= ww §feT )
SHRI D. K. BOROOAH : I have ans-

wered this question earlier also.

ol FANEERY YT ARG AF WV FAH
77 Z fF fFaar 39 q=mr 7 )
(Interruptions)

SHRI D. K. BOROOAH : 1 have said
that tax on petrol has been purposely
put there.

Sl AT AW ARE  § ATEATE qHAT
g fo o gared f& maw frae 29 awmn

g

=t 3 FEA FEAT A TF FOAT AT

fald

it e e aved 6 frare fen
;“TTUT%I
(Interruptions)
Y gwmafa : IO AT w2t 9 far o
Y SIETEl SHI qEE WG IAE T
IECEIEC |
ot gawta : T Fag ¥ fRam gy
«it SRIEFE AOE AR ¢ TP AT fEAr
219 777 ¢ F nF T SgnT | A Wy
gfad & v sgm ¥ AW & AT @A
gz M€ § 1 H A AR BET &1 a7 qo
vE1 g ¥ I9FT J4I§ Er T VE g )
\
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DR BHAI MAHAVIR : I wish only
to submit on his behalf that he has been
asking for the tax component and the cost
of materials m the total price of kero-
sene and petrol Let him give  thoss
figures

MR CHAIRMAN - Have
gnen this?  Kindly give it

you not

SHRI D. k. BOROOAH : The present
mncredse

(Interruptions)
(TAF AT AL | @ DA 9

oY WAl A9 49§47 @S F W 4
| sy fgmar w21 o7

SHRI D. K BOROOAH : I have got
with me the present tax component of the
mcrease.  The increase has been 112,
Hete, one 15 the additional excise  duty
and 12 18 the price of crude or increase
due to the price of crude So far as tax
vomponent i1s concerned, I do not have
the figures with me

o} FEF SO g mA, 37 g
FT AT HF T AG MZA CHAL TAF I
T E WA A A FWA qa1y &7 AT
& AT IAF 9 WEA wEE A %
afe =9 Wy § 5 AR #1 wEeadt o
faa &1 27 aw w0 urw ;W e w1

Frfere

(Interruptions)

MAaafa  ama Y, oo s ge

q AT g

oY sEet g awy AITT AN A

g HIMT TIF W |

Qs
N Al w37 & ool o AT ¥

SHRI D K. BOROOAH : Sir, I will
get figures later.

{12 NOV. 1973}

to Questions 26
L

| ShTE AT aEA g7 WIEH A
fefez 81 sAwvaar & 7@ 7 & 9w
FTE |

MR. CHAIRMAN Please sit down.
Yes, Mr Lokanath Misra, I bave called
|

you.
| SHRI LOKANATH MISRA : Sir

({nterruptions)

Sir, T will
the

SHRI D K. BOROOAH -
make the information available to
House later

right, You
House.

MR CHAIRMAN All
place 1t on the Table of ths
Yes, Mr. lLokanath Misra.

SHRI LOKANATH MISRA : Sir, may

I know

}
(Interruptions)

SHR1 SALIL KUMAR GANGULL
A very knowledgeable Muinister, Sir.

1 SwrerEt wdE wEw o w9 &7 fewe
faer s mrT afsT

]
|
J
(Interruptions)
! st gwmafs o afsy o
X A TSR FAIE AL ¢ AT 6T T06FT 1

?Wméﬁﬁaﬁﬁa{rgn

I MR. CHAIRMAN : Please sit dow

I Mr. Yadav.
| B HTEFE wWE AW gH AT & fx
) fagr & w1 #7 & AW g

MR CHAIRMAN Please sit dow
Mr hesri. (Interruptions)  Plcase

! dow, Mr Yadav. You are mnterrupting t
much.

3 SEEEl gEE qER W Fe
WA A UL § WA HEHAT Ao

MR CHAIRMAN Please sit do
| Mr. Yadav Yes, Mr. Lokanath Misra,
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SHRI LOKANATH MISRA : Sir, the
honourable Minister very much empha-

sised

MR. CHAIRMAN Now we  have

taken half-an-hour.

SHRT LOKANATH MISRA : Sir, the
entire House is upset and, therefore, hailf-
an-hour is not very much.

MR. CHAIRMAN : Al right.

SHRT LOKANATH MISRA: Sir, the
honourable Minister very much emphasised
the great reduction that he has been pleased
to give in the case of diesel. May 1

know what the price of diesel was in the '

month of January this year and what the
present price is after the reduction? This
is number one. My second question is
this: What is the cost per litre of crude
oil which we have purchased form the We«t
Asian countrics? What is the price per fifre”
Then. T come to the third guestion.

SHRI KALY MUKHERIEY: Too many
questions.

SHRI LOKANATH MISRA: Sir, T cau-
ticn you . . (Interruptions . . Sir, 1
cantion you that the Opposition will lose
fajith in democracy and the democratic in-
stitutions if this goes on.

(Interruptions)

MR. CHAIRMAN: Mr.
sit down.

Kesri, please

SHRI LOKANATH MISRA: Sir, 1
;aution you and the Leader of the House
hiough you that the Opposition would
ose fuith in democracy and the democ;atic
nstitutions if this thing goes on happen-

1.
(Interruptions)
MR. CHAIRMAN: Al right.

SHRI I.OKANATH MISRA:
ird ¢uestion is this . . .

Sir.  my

[RAJYA SABHA]

to Questions 28

! MR. CHAIRMAN: You see, there are
" other Members also.
f
| SHRI LOKANATH MISRA: But I have
| been interrupted also and I am not asking
any irrelevant questions. My third ques-
tion is whether the honourable Minister
does not believe in the principle that there
| cannot be any taxation without representa-
tion. Before be brought forward a Rill
in Parliament by way of a Supplemertary
Budget or something like that, how did

he enhance the excise duty withont the
{ sanction of the Parliament?

| MR. CHAIRMAN: Ali right. Thank
you.

i SHRI D. K. BOROOAH : Sir, ...

| SHRI SARDAR AMIJAD ALI: Three

qucstions he has asked.

MR. CHAIRMAN: Mr. Amjad Ali, it is
not necessary to interrupt, because your
Minister will be interrupted.

SHRI D. K. BAROOAH: Sir, the first
question is about the price of High Speed
| Diesel. It was 80 P. per litre.

SHRI J. P. YADAV: In January?

SHRI D. K. BAROOAH: Sir, T do not
have information month by month, But
the sale price ...

3

(Interruptions)

MR. CHATRMAN: Kindly let him fipish.
If there is anything, I will call you.

SHRI D. K. BAROOAH: The obtluin-
ing sale price which has been more or less
for a month or two is the same. It has
been 0.80 rupee or 89 P and it has been
redveed by 4 P and the ruling price, the
price for Delhi, is 85 P. per litre. This
is the price of HSD.

Then, regarding the second question, it
is an arithmetical question. The price of
| crude per tonne we know. Now, to con-
! vert it into a litre is an arithmetical exer-
;cise. which is at present beyond me; T
,am not very good in arithmetic. Rut 1
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will do it for him. I shall take some time ‘ there has been a reduction of 4 paise.
for that. But the price per barrel is known | Therefore, after this price change it should
and also its relationship to the litre s sell at 85 paise per litre, in Delhi.
known. Anybody can work it out. Any-
way, I will get it done. MR. CHAIRMAN: Mr. K. C. Panda.

SHRI LOKANATH MISRA: What SHRI K. C. PANI.)A: Sir, the state-
bout my third question? ment made b.y. the Minister more or less
a y d meets the political needs rather than meet-

SHRI D. K. BOROOAH : What was | ing the needs of consumers at large. 1
your third question? ! 'am reuding from the statement. ..

|
1
i
i
|

|
\ ! s i xr
SHRI LOKANATH MISRA: He is ny-| MR- CHAIRMAN: Kindly put your
ing to ignore it. My third question Was 1 question, because there are other Membears
whether he does not believe in the demo- also.

cratic pn.nm,ple of ‘No t.axutlon without r.e-‘ SHRI K. C. PANDA: I quote from the
presentation’. He has ignored the Patlia- | last parasranh8:
ment when he levied a tax and excise duty ' paragrap :

| . .
on petrol. \ “At the same time, we have to m-bi-

lise resources for the Fifth Five Year
SHIRI D. K. BOROOAH : That was done Pilan. It would not, [herefore’ be pos-

by an Ordinance, and that Ordinance bY“ sible for us to absorb increases m crude
the ¥incpce Ministry is beng laid befoic

oil prices by reducing excise duty. That
the House this morning .. apart, an ordinary consumer would have
!1 little incentive for economy unless  he

(Interruptions) I pays the tiue costs of the cnegy

SHRI CHANDRA SHEKHAR: I would| MR. CHATRMAN: What is your gues-
like to seek a clarification fiom the Minis- tion?
ter. I am a' little confused. Does he‘
mean that diesel prices have gone down SHRI K. C. PANDA: T am coming to
today in comparison to January? He sais | that. This is a very vital question. Does
that the price has come down to 85 paise | the Minister know that the ordinary con-
from 89 paise. Is it his contention that|Sumers at large in this country are affected
the prices have gone down? I think factual- | by this price rise? The prices of consumer
ly it is not correct. are rising. Is he actually financing the 5th
* Five Year Plan by extracting this money
MR. CHAIRMAN: If you wish to add | from the consumers by force or whether
amy thing, you may he is going to rteduce prices so that the

Ipoor man will be benefited?
SHRI CHANDRA SHEKHAR: Mr.

Misra asked what was the price in Januaty. | SHRI D. K. BOROOAH : Sir, there is
He meant that after the increase the prices | nothing wrong in this princinle that the
have gone up. The Minister’s contention | price of crude oil will have to be reflected
is that it is going down. in the petroleum price and that price wl

‘' have to be borne by the consumers. It
MR. CHAIRMAN: Do you wish to add | is a fact of life. Secondly, Sir, we should

anything? ' also certainly mobilize resources for the

next Plan and there is nothing wrong ir
SHRI D. K. BOROOAH . Certainly. He | that either.

asked what was the price in Tanuary last 1

said that T did not have the information. SHRI CHANDRAMOULI JAGARI A
But on the dav the decision was tahen, | MUDI: The Minister has said that th
the price of HSD was 89 paise. And now { cost of imported crude has risen fiem 20
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crores to 500 crores Does the Minster
think that by this heavy levy of excise duty,
the cost of the foreign exchange amount
involved in the import of crude will be

reduced?

SHRI D K BOROOAH Would youi
! diveision to diesel, 15 mulhon tonnes of

mind repeating the question”

SHRI CHANDRAMOULI JAGARL A
MUDI The Minister has said that the
cost of mmport of crude has risen from 210
crores to S00 crores of rupees Does the
Minuster feel that on account of the levy
mmposed on the petroleum products the
foreign exchange for the mmport of crude
will be reduced’

SHRI D K BOROOAH Yes Sir It
will be reduced because our purpose s to
reduce the consumption of petrol by price
hike If petroleum consumption 1s reduced
then the foreren exchange will be saved to

that extent
SHR! CHANDRAMOUILI JAGARI A-

MUDI Are you thinking in terms of re-
ducing the mmport of crude?

SHRI D K BOROOAH We are nnt
thinking about reducing the import of crude l
at present We are trymg to reduce the
increased consumption so far as petrol 1s
concerned because we want to convert part
of that reduction into naptha which 13
necessary for fertilisers

SHRI DEBANANDA AMAT While
announcing this year's budget, the hon
Finance Minister informed that there will
be no further increase in the prices of
petrol and herosene oil T come from a
rural area There 1s an ncrease of 8
paise for a ltre of kerosene o1l and 20
paise have been added as excise duty Due
to this steep rise the people are suftering
1 would like to know trom the Minister
whether the Government 1s thinking in
terms of reducing the cost of kerosene cil
just to implement their ‘Garin Hatao’

programme

SHRI D K BOROOAH 1T can appre-
crate s point of view He comes from

[RATYA SABHA]

! rol budget

to Questions 12

a rural area and so do 1 The problem
has been the non-availabihty of kerosene
o1l because one-third of 1t was diverted to
diesel, one third was used in the urban
areas and only one-third of the enture
kerosene production was available for the
rural areas With the stoppage of this

kerosene will be available for the rural
areas now Then the price mcicase has

/not been 28 paise as he saxd The price
| increase 15 only 18 pase per htre

The
excise duty was 20 pawse when 1t was firgt
announced Later on, 1t was reduced to
10 paise  This was done 1n order to cqua-
lise the price of diesel and kerosene

SHRI M K MOHTA The hon Mips-
ter has made a biased statement indicating
that the curbs will have to be intensified
and we will have to develop alternative
sources of supply May T ash the hon
Minmster whit  specific steps have been
taken by the Government to intensify these
curbs on consumption in the Government
departments and the public sector con-

cerns?

SHRI D K BOROOAH Thrr question
13 bemng considered by the Finance Minis
try In the meanwhile we have decided
to freeze the petrol budget at the old level
Therefore the quantum of petrol consumed
would be less

SHRI M K MOHTA T asked as to
what steps have been taken by the Ciov-
ernment to impose these curbs particularly
amongst the Government departments  Tust
saymg that 1t will come about is not
sufficient

SHRI D K BOROOAH This 15 exactly
what I told the House The details are
being constdered bv the Finance Ministry
It will take some time before we can
decide what detailed steps we can take
In the meanwhile, we have frozen the pet-
So at the present frozen level,
the quantity of petrol that they will use
will certainly be less because the price 1s

up
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SHRI SHYAMLAL GUPTA: How much, SHRI .SH'YAMLAL GUPTA:  What
amount has so far been spent on oil explo- | about rationing?
ration and what is the resuit thereof? To ]
what extent the demand of oil is being met ‘ SHRI D. K. BOROOAH: Sir, the

from internal sources and by what time Z obvious answer is that when the suppl.y
will we be achieving self-sufficiency in | is smaller than the demand, for Wha.t is
0il? And are you going to ration pet- | known as an egalitarian distn'butiog, it 1.s
necessary that there should be ration, it
is an obvious answer. But we consulted
the States because the main responsibility

rol?

SHRI D. K. BOROOAH: I suppose the
question is about exploration. So far as

the exploration is concerned, as you know, |

we are now producing about 8§ million

for rationing falls on the States. And
the majority of the States, particularly the
States which are bigger and wheie there

tonnes in this country, and the consumption 3 are a large number of cars said that they
is 22 million tonnes. It has gone up to | are not in a position to handle the problem
22 million tonnes. And if it is allowed lof rationing. Therefore, the only answer
to continue as it is, it will go up to 401 is that you can reduce the consumption by

or 43 million tonnes by 1978. Therefoie.
we have certainly to increase our produc- |
tion in our own country. And the best
estimates worked out by the experty — !
Soviet experts and our experts—are thal:
in the next five years we will be able to ;
produce 4 million tonnes more in this
country because we must know that ours
not uan oil-rich country as other
countries are. Secondly, off-shore drilling
is being started and perhaps it will be
expanded on a fairly large scale. We are
also starting exploration in Iraq in Decem-
ber. And then we are also negotiating with
the Government of Algeria for a location,
which they have indicated that they are
gomg to consider sympathetically. These
are the steps that we are taking. And in,
the meanwhile, we are buying new rigs for
deep drilling, Drilling in this country is -
much deeper than in  the neighbouring |
countries of the Middle East. So, we are |
going in for deep-drilling rigs. We have |
already ordered them from the Soviet |
Union and also other countries. As soon
as we get them, we will intensify our search 1
for oil in our own country,

>

MR. CHAIRMAN: Shii Suraj Prasad. |

. l

SHRI S. S. MARISWAMY : Sir, nobody ’
from this side has been called. I want |
to put only one-line question. i
|

MR. CHAIRMAN: No, no Pleuse. sit
dowan.

a price hike.

SHRI KRISHAN KANT: May T know
from the hon. Minister whether the deci-
sion about price hike has been taken by
the whole Cabinet? 1 hope he will reply
on behalf of the whole Cabinet. He has
said that 50 to 60 per cent of transport
is with the Government and the Public

! Sector and 25 per cent is with the corpe-

rate sector. Tt means that you are taking
money by additional surcharge from cne
Department of the Government to the

other. And you are losing the Company
- amount. According to you, it is only
marginal. But it affects the common man.

So. it means that this whole game of exer-
cise is a frand on the economy of this
country. Have you tried to analyse this?

*May 1 know from the hon. Minister whe-

ther they have taken a policy decision that
in the Fifth Five-Year Plan they provide
Rs. 280 crores as loans for vehicles to be
given to the Government servants? If so,
are they going to squash it? T want to
know whether the Government has taken

~any decision or not about this.

Lastly, Sir, the hon. Minister says that
they are trying to plug the loop-holes. Is
it a fact or not that yesterday many Minis-
ters and Deputy Ministers came to a mest-
ing in big cars? This is how you are geing
to plug the loop-holes. Instructions have
been given to the Ministers and Deputy
Ministers not to use big cars. So, it is
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an exercise 1n futility You do not know
what you are domng The economy 1» g0-
ing backward How do you justify tne
whole thing?

(Interruption)

SHRI D K BOROOAH 1 have a .mall
car The hon Member has msunderstood
the purpose (Interruption) T have got
on Ambassador car

SHRI BHUPESH GUPTA I thought
you have a small car pulled by a doniey

SHRI D K BOROOAH An Ambis
sador car 1s as good as a small car Me
has misunderstood the puipose of this
price hthe The purpose of this price hike
was to reduce consumption of petrol whe
ther by Govetnment ageacies or by indivi
duals
say what the result 1s gomng to be, but we
hwe got iaformation from different paits
from oul sources, that there has already

[RAJYA SABHA]

As a matter of fact, 1t1s too eaily to]

to Quest ons 36
So far as cars are concermed, you can-

not change cars overmight I am sure

Sir, the question 1s not of using hig cuirs

| or small cars, the guestion 15 of usmg

petrol The quantum of petrol avadable
whether to a big car or a small car m
the Mimnistry 1s the same Supposc a Mims
ter has a larger car 1t would be the same

las that of a Mumuster like me who has

only a medium-sized car There ae
other Mimsters who have smaller cars
also

SHRI KRISHAN KANT He has told
me that I have not heard Has he re-
plied to the question whether the Cabinzt
has decided that in the Fifth Plan  the
amount of Rs 280 crores tor loans to
Government servants for the purcha<e of
cars 18 not gowmng to be here? Another
thing He sad

MR CHAIRMAN Now

SHRI KRISHAN KANT He sud I

been a reduction n the consumption of | have not heard

petrol and that shows that the purpose of |

price hike 1s served

Secondly, he ashed what measures we
have tahen As I said earlier, perhaps he
vas net Listening

SHRI KRISHAN KANT I wuas listen
mg fully

SHRI D K BOROOAH Well,
not quite sure We are already consider-
ing this problem of how to reduce con
sumption of petrol by Government agenc
es The first step has been to freeze it at
the present level The Finance Ministiy
and my Mumstry had a meeting and m
a day or two we will finalise the mea-
sures

Thirdly, he said whether fraud s per
petrated I do not see fraud anywhere
because, 1f a measure serves the purpuse
for which 1t 1s meant 1t 1s not a traud
at all
fraud

MR CHAIRMAN Now

(Inter uption by Sh 1 Swaram hesriy
SHRI KRISHAN KANT Mr kesn

might be having money to spend on «

car or on pertrol
MR CHAIRMAN Mr

kesri  please

i sit down
I am

SHRI KRISHAN KANT
whether the decision taken was a
Cabinet deciston or not Then T ashed
whether he was having an integrated po-
licy on the whole thing or not and, if an
integrated view was tahen of use of cars,
manufacture of cars, giving of loans for
the purchase of cars, whether they have
taken any decision i the Fifth Plan on
this

1 asked him

MR CHAIRMAN Now, Mr Kishan

In this case there 1s no question of | Kant, you have put your question Please

sit down now
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SHRI SARDAR AMJAD ALI Sn, 1
am cn a pomnt of order Mav I subnut
very humbly that I as a Member of ths
hon House do equally <hare the night
which 1s bemng shared by some cther,
Member ? T must say that this nght 1s
not denied to me but when such a 111t
1 being given to some hon Mcmber
certamn very irrelevant questions are being
put in connection with this

SHRI KRISHAN It

for him to say

MR CHAIRMAN
put the question?

SHRI KRISHAN KANT I asked him
whether the decision has been taken in
the Cabinet You have put excise duty of
Re 1/- on petrol so as to reduce consu
mption FEighty per cent of the proceeds
of this duty 1s going to come from the
Giovernment coffers because 80 per cent
of the fleet 1s 1n the Government secict
and public sector Seventyfive to eighty
per cent of the vehicles are being used
«t Government cost which means you die |
taking money from one side and giving
it to the other side How 1s this zoing
to serve the economy ’

MR CHAIRMAN That s all rizht,
now vou sit down

KANT 13 1ot

Will you please

SHRI D k BOROOAH That s nct
the purpose of this excise As I said
earher—and I would repeat it again—
the purpose was to reduce consumption of
petrol and we hope that we are guing
to succeed in that |

SHRI KRISHAN KANT
by whom ?

SHRI D K BOROOAH Does not
matter by whom The purpose 13 to see
that the total consumption of petrol 1s
reduced and that which 1s made available
used for naphtha

Reduction

The other question raised by Mr
hkrishan Kant relates to the consequential
measures for the implementation of this
scheme All the problems he has posed

[12 NOV. 1973]

l
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ate certainly relevant and as 1 said ear-
lier my Mimsstry and the Finance Mimstry
are looking into them If the petrol con-
sumption 18 reduced there 1s no point m
increasing the number of cars 1f petiol
1s not available there 1s no pomt I gomng
in for more cars

SHRI BHUPESH GUPTA The small
car project should stop

SHRI D Kk BOROOAH Sir, T would
tell Mr krishan Kant if only he were
a little less vehement it would have been

easier for us to understand these \ery
relevant questions put by him
SHRI THILLAI VILLALAN 1 would

hike to know from the hon Minster if
the purpose of increasing the price of
petrol 1s only to reduce consumption of
petrol and 1f that 15 so I want to know
whether the Govermment 15 considering
fixing a specific quota or quantity of pet-
rol which shall be available at the old
rate and any purchases above this sha'l
be at the higher rate Is the Government
considering such a step for reducing the
consumption of petrol ?

SHRI D K BOROOAH Sir, tlus
question was constdered at a meetin of
the State Chief Secretaries and they thought
that either there should be clear cut ration
mmg or a price hike and any other via
media remedy would be only creating
complications and the burden of admims
trative difficulties would be too much

SHRI MAHAVIR TYAGI 1 want ta
know why the Government resorted to a
levy of excise duty by means of an ordi
nance when Parfiament had already been
summoned Once the summons are 1ssuec
Parhament 1s deemed to be mn session anc
such levy by ordinance should not have
been resorted to I want to know why
this was done like this when Parliamen
has already been summoned

SHRI D K BOROOAH It was a ven
urgent matter and secondly I am sun
that whatever has been done has been don:
mn accordance with the laws of the land
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SHRI MAHAVIR TYAGI - No

SHRI D K. BOROOAH * That can be
tested when the ordinance comes before
the House

SHRI MAHAVIR TYAGI The con-
vention 1s that an ordinance should not
be 1ssued when Parliament has already
been summoned

SHRI D K BOROOAH That can be
sorted out when the ordinance comes '
before the House The hon Member has
got the nght to cnticise 1t and if necessary

to 1eject 1t ‘

SHR1 BHUPESH GUPTA In view of |
the ol crisis T want to ask the Govern-
ment whether the Government 15 now '
considering the advisability of nationalis-
ing ol and also putting a stop to the so-
called small car project in oider to reduce |
consumption by the affluent people \rd
top most prority should be given to public
fransport

SHRI D K BOROOAH Sir, thete 15|
no proposal tor nationalising o1l 1eﬁnenesj
at present

I

SHRI BHUPFSH GUPTA Su on a
point of order What about the small car |
project ? 4‘

SHRI D K BOROOAH I shall come
to that I cannot answer all the questmns'
simultaneously  So far as the small car
pioject 15 concerned 1t should be referred
to the appropriate Minmistry

MR (HAIRMAN  Question Houw

ovel

1S5

|
WRITIEN ANSWERS TO QUESTIONS
|

Vacant seats in Rajya Sabha |

*2 SHRI MAHAVIR TYAGI : Will the J
Minister of LAW, JUSTICE AND COM-'
PANY AFFAIRS be pleased to state:

I

(a) the number of seats in Rajya Sabha |
that tell vacant since April, 1970; ]

to  Questions 40

SABHA]

(b) the dates on which each seat fell

vacant;

(c) the dates on which bye-elections for
these seats were held, and

(d) the number of seats which have not
yet been filled up and the reasons there-

for ?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI H. R.

GOKHALE): (a) 27

(b) and (c) A statement containing the re-
qusite 1nformation 1s attached [See Ap-
pendix LXXXVI, Annexure No. 11.

(d) One seat from the State of Uttar
Pradesh has not yet been filled. A pro-
gramme for holding the bye-election on 8th
December, 1973, has, however, been ap-
proved by the Election Commission.

As repards the reason for delay, it may
be mentioned that a programme was ap-
proved by the Flection Commission earher
for holding the poll on the 1lth May,
1973  Subsequently, a representation was
received from Shit Madhav Pd Tripathi
Member, Uttar Pradesh Legislative Assemb-
ly and the Leader of the Bharatiya Jana
Sangh 1equested the Commussion that due
to that party’s annual session at Auyodhya,
on 11th, 12th and 13th May, 1973, the
Commuission might postpone the proposed
poll for the bye-election. The Commis-
sion acceded to the request and as a result
the Poll had to be postponed for want of
a date suitable to all concerned.

3[Transferred to the 22nd November_
1973]

ESSO’s proposal for equity participation
*4 SHRI SHYAM LAL GUPTA:
SHRI SITARAM KFSRI:
SHRI SANDA NARAYANAPPA :
SHRI N. R CHOUDHURY :
SHRI K. B. CHETTRI:
SHRI SARDAR AMIJAD ALI:
SHRI HARESH DEO MALAVIYA -



